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- *1317, SHRI msawm;m: JHUN-
)HU‘NWALA Will the Minister of AGRI-
CULTURE b¢ pleascd to state

(a) whcthcr the Food Corpomion of
India have relaxed the specification of wheat
for the purpose of procurement {0 heip buy
rain-soaked wheat in the northern region;

() if's0, the total quantity of such
. grains that have boen procured; and

() how much of this has been/can be
_salvaged and that which canaot be salvaged?

_ THE MINISTER OF STATE IN THE
 MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) The Gove-
roment have relaxed specifications for wheat
to onable the Food Corporation of Iadis to
purchase rain affected wheat.

: (b  According to the informalion avai-
1abe a total quantity of $,60,080 tonnes of

rain affected wheat . conforming to refaxed

specifications have been purchased.

(¢) Stocks which are fit for human
consumption, only have been purchased under
relaxed specification, Such stocks do not
require salvaging,

- Loss incurred by Rourkela Steel Plant

*1318. SHRI 8. 8. MOHAPATRA :
Wil the Minister of STEEL AND MINES
be pleased to m(c

“(a) (he total loss incurred by Routkelﬂ
Sieel Pant due (o strike by Tra'fic Depm.
ment last year; and

(1) the steps taken by Government to
svoid the low? oo .

" THE MINISTER OF STEEL AND

MINES (SHRL. MOHAN KUMARAMAN-
"GALAM) :
estimated that the stiike by ~workers of . the

Traffic Depariment of Rourkels Stee! Plant

in June, 1570 resulted in ioss of production

. -of thie order of 47,490 tonaes o ingot steel,

m ’rhe Mmaaoment m mry eﬂo‘rt'
: 'to bﬂu ﬂu m-ikc to an- cnd. A

IULY 22 ID’N

(@) - Hindustan Steel Ltd., have
‘District and efeewliore -~ a1 -» Colt

‘Zitla Patishads toifing Ry, 5 23 Withi: ‘weré
siven for_Zills Parishad, xmt and
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o319 SHAIB. 8. MURTHY: Wi
the Minister of AGRI’CUT‘!‘URE be- piﬂlid ‘
10 stpte :

© {a) the totnl ﬁnminl aid 10 bs nm
to Anc!hn Pradesh for the developient of
fisheries during the Fourth Plan Period;

(b) the aumber of scheme where such
aid operates ; and

(¢} the progress of the schemes?

THE MINISTER oF STATE IN THR
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SINDE): (a) An outlay
of Rs, 150 Jakhs has been earmurked
for development of Fisheries in the
Fourth Five Year Plan of Andhia
Pradesh, Central assistance to State Plan
Schemes during the Fourth Plan is provided
in the form of block grants and Jloans for
the plan as a whole, the State receiving 309
of the total assistance every year as lram
and the remaining 70/, as loan.

Besides, the Centrai Government also
meets in full the cost of construction of
fishing harbours, There is no State-wise
aliotment of funds for fishing harbours,
Engineering and economic studies of poten-
tisl bharbour sites are carried ouat and
harbours arc sanctioned on the basis of
detailed project reports,

(b) and (¢). The State Goverhniéat's

‘Fourth Plan contains 16 fisheries achomés of

which ‘dome of the important ories sre' ;-
(i) Development of + Marine  Centre™ st
Kakinada undet which mechanissd boats' are
construcied and isswed, (i) mprommﬁt'
of fish farmis and numrm, and’ pm!uuion
of fish ‘sted -and (iii) Issie of loans fo
flshermen’s cooperatives,  fu - the first’ (wo

yerrs of the plan 27 boats have Bee

construcied . under = the first scheme,
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